
" , ,. 
Written A.nswers A RIL 17, 198 Written Answe" 2()8 

been taken (or their expeditious s ttle .. 
ment: 

(i) On instruction from the 
inistry of Home Affairs, the 

State Gov rnment have set up 
Speci 1 C lis to de'al with the 
applications. 

(ii) The State Gov rnments 00 

(ii i) 

dvice of the Central Govern .. 
ment have al 0 et up Com-
mittees at Distric tlSt te level 
to advi e for verification and 
scrutiny of claims. 

The Government have also set 
up a Non-Om ial Advisory 
Committee at C ntral level to 
consider major problem in 
implementation of Samman 
Pension ch m and to tender 
advise to Government. 

Proposal to upgrade Food Craft · 
In titute 

3445. SHRI T. BASH R: Will 
the M inister of TOUR!SM AND CJVIL 
AVIATION be plt!a ed to stat 

(a) whether there is any propo a I 
~o upgrade the Food Craft rn~tjtut at 
Alwaye to Institute of Manag ment ; 

(b) if not, the reasons therefor' , 

(C) the plan and non-plan expen-
diture of the institute during tbe Sixth 
Pive Year Plan, year-wise break-up of 
the figure th reof ; 

(d) per capita expenditure on each 
tudent during the Sixth Plan in 8ch 

year; 

(e) the courses being offered in the • 
institute; and 

(f) the number of students pa ssed 
out of the in titute during the Sixth 
Plan in ach course, year-wise break-up 
of the figure ? 

THE MINISTER OF STATE IN 
THE MlNISTRY 0 TOURISM AND 
CIVIL AVIATION (SHRI ASHOK 
() LOT): (a). (b) and (e) A propos a) 

was received from th overnment of 
erala for upgrading the ood Craft 

In titute at Alwaye to an In ti tute ' of 
Hotel Mana ment. ow ver keepin . . ' In view the financial ond t ehnical 
con traints it ha not be n po ibJe to 
ace pt the proposal for the present. 
The Foodcraft In titute is otferiug one 
year C rtificat cour e in (i) Cookery, 
Oi) Bak ry and Conf ction_ry. (iii) 
House-k epio t (iv) Hotel R ception 
nd Book-keeping, (v) ResturalJt and 

Counter S rvice, (vi) aooin and 
ood Preservation, (vii) IndustrjaJ/ln-

tilutioDal Food Service Manag ment. 
The In titule is also running a few 
ad-hoc, short duration cour es for 
Hou wiv sand olhers. 

(c), (d) and (f) Information is 
being coU cted an will be laid on the 
Table of the House. 

Un uthoris d visit of briti h ootball 
Team tQ lodi 

3446. SHRI INDRAJIT GUPTA: 
Will th Minister of YOUTH AFFAIRS 
AND SP RTS be pleased to state: 

(a) whether a Brit; h football 
tcam-Newca tle-upon-Tyne·arrivcd in 
Delhi to play some matches at the 
invitation of the Sport Autho,rity of 
India; 

(b) jf so, whether the visi t was an 
unauthorised one, and . the team con-
sisted of U.K. citizen of Indian origin; 
and 

(c) whether an nquiry has been 
held into the whole affair, jf so, the 
findings thereof? 

THE MINISTER OF STATE IN 
THE DEPARTM NT OF YOUTH 
AFFAIRS AND SPORTS (SHRI R.K. 
JAICHAND~A SINGH): (it) to (c) 
On looking into matter it has been 
found that a football team consisting 
of mainly British subjects of Sub.con .. 
tenental origin arrived in the country 
recently even though the Manager of 
the team had been infoqn d by the 
Indian High Commis ion in London 
that their visit had not been e]e red by 




